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ANNOUNCEMENT REGARDING SALARY AND SERVICE OF WORKING
GUEST TEACHERS

824 SH. AFTAB AHMED, M.L.A.:-Will the Education Minister be
pleased to state:

a) Whether it is a fact that the announcement/agreements regarding
salary and service of Guest Teachers working in Education
Department has been fulfilled by the Government and

b) If so, the details thereof?

REPLY
SH. KANWAR PAL, EDUCATION MINISTER, HARYANA

Sir, a statement is placed on the table of the house.
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Statement to be laid on the table of house in connection with

Un-Starred Assembly Question No. 824.

a)
b)

Yes Sir.

The State Government has enacted an Act namely ‘The Haryana
Guest Teacher Service Act 2019’ vide notification dated 12th March
2019. In the said Act, the security of service had been provided to
the guest teachers and guest teachers will continue to work till the
age of superannuation i.e. upto the age of 58 years. Further, the
provision had also been made in the said Act that the monthly
honorarium of guest teachers shall be increased with effect from
first day of January and first day of July every year in the same
proportion as the Dearness Allowance granted by the government
to regular employees to neutralize the inflation.

Recently, the following demands of Guest Teachers have also

been fulfilled by the Government:-

e Service rules for Guest Teachers have been framed by the
Government to regulate the services of Guest Teachers
and the same will be notified shortly.

e The additional honorarium of Rs. 10,000/- per month will
be paid to guest teacher if he is willing to be posted in a
school located in Morni Educational Block or Nuh District
against the vacancy.

e Necessary amendments have been made in the Teacher
Transfer Policy, so that, the Guest Teachers can

participate in the ‘Online Transfer Drive’.
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